NATIONAL COMPANY LAW TRIBUNAL

ALLAHABAD BENCH

NOTICE

As there is no sitting of the Court, the following Cases listed today have
been re-listed on the date mentioned against the respective cases.

14-10-2019

_.m__“ Case No Section Name of Parties Counsels for Petitioner Counsels for Respondant Next Date
1 CP No.[IB) 380/ALD/2018, 1A 718C Frost International Ltd & Anr. Vs Mohan Steels Ltd |Gunjan Jadwani Manu Khare, Shubham
MNo. WH._‘_,HH.HW .h_.mM...__}_..m_ 22- u..ﬂ.....H._...-..—.m
2 CP No.(IB) 377/ALD/2019 9 |BC Manjushree Technopack Ltd V/s Hansraj Agrofresh |Yogendra Singh
23-10-2019
Pvt Ltd
3 CP No. (IB) 58/ALD/ 2019 7 I1BC Mukesh Bhilotra & Ors V/s M/s Sunworld Residency |Krishnamohan K Menon, Mohit Singh lahangir Haider,Manu Khare
31-10-2019
Pvt Ltd
4 CP NO.(IB) 218/ALD/2019 7IBC American Express Banking Corp V/s JML Marketings |Gunjan Jadwani Sandeep Arora, Amir Khan
Pvt Ltd 08-11-2019
5 CP No. (IB) 63/ALD/2019 7 IBC Edelweiss Asset Reconstruction Company Ltd V/s Atul Sharma, Deboshree Saha, Anurag
Trifalagur square Infrastructure Pvt Ltd Asthana, Saurabh 05-11-2019
B CP NO.[IB) 186/ALD/2019 7I1BC Ms Madhu Bala Singh V/s Sahara Prime City Ltd Ayush Ehanna Alok Kumar Srivastava 08-11-2019
7  |CP No. (IB)332/ALD/2019 9 IBC Idemitsu Lube India Pvt Ltd V/s M/s Leel Electricals |Rakesh Tandon, Sandeep Bajaj,Pragya
11-11-2019
Ltd Pandey
8 |CP No.(IB) 375/ALD/2019 9 IBC Ridhi Sidhi Glasses (India) Pvt Ltd V/s Aakriti Art Yogendra Singh
23-10-2019
Glasses Pyt Ltd
g9  |CP MNo.[IB) 376/ALD/2019 g9 IBC Ridhi Sidhi Glasses (India) Pvt Ltd V/s Arm Winsys  |Yogendra Singh
23-10-2019
Tech Pvt Ltd
10 |CP No.(IB)151/ALD/2019 9 |BC M/s. Pruthvi Steels Vs. KRP Infrastructures & Udai Chandani 20
Builders Pvt. LTd. 08-11-2019
11 |CP No. (IB) 174/ALD/2019 9 IBC M/s Mahajagdamba Tubes Pvt Ltd V/s M/s Quality |Akash Chandra Maurya, Vishal Kumar
Steels Products Ltd Nigam 08-11-2019
12 __n_u No. (IB) 299/ALD/2019 91BC Cargo Planners Ltd Vs Array fashions Pvt Ltd Amitabh Agarwal Saurabh Yadav 07-11-2019




2013

13 |CP No. (IB)167/ALD/2019 9 I1BC M/s Entire Infratech Pyt Ltd V/s M/s jaiprakash Vishesh Kumar Abhay Kumar Singh, R. P. 15 019
Associates Ltd Agarwal i
14 |CP No.(IB) 293/ALD/2019 9 IBC M/s Evershine Enterprises V/s M/s Susheela Textfab |Anil Kumar Shubham Agarwal
Pyt Ltd 18-11-2019
15 |CP No. (IB) 352/ALD/2019 9 |BC Manu Agrawal Vs M/s Capital Infratechomes Pyt Nitin Kumar Kaushik
Ltd 08-11-2019
16 |CPNO.(IB) 1B9/ALDf2019 9 1BC MEKM Technologies Pvt Ltd V/s Leel Electricals Ltd  |Saurabh Kalia, Harshit Agarwal,Monica Kartikeya Saran,\Varun Singh 11-11-2019
Nanda
17 |CP No. (IB) 379/ALD/2019 7 IBC Pradeep Massey & Ors V/s Capital Infratechomes  |Santosh Gupta,D. Anand
Pyt Lid 11-11-2019
18 |CP No.(IB)28/ALD/ /2019, CA 9 1BC Jayesh Industries Ltd /s Modi Industries Ltd Monica Nanda Sujeet Kumar, Chhaya Gupta,
No. 242/2019 Kriti Singh, Rahul Chaudhary D5-A1-20140
19 |CP No. (IB) 173/ALD/2019, CA 5 1BC Baburam Industries V/s Modi Industries Ltd Deepak Kumar jaiswal,Vikas Agrawal Rahul Chaudhary, Sujeet
No. 244/2019 Kumar 31-10-2013
20 |cP Me. (1B) 363/ALD/2019 2521BC  |The British India Corporation Ltd V/s BIC Sugar Shivam Shukla e
Workers Union & Ors i
21  |CP No. (I1B) 76/ALD{2019, CA | 7 & 22(3)(b) IBC |Deepak Gupta HUF V/s M/s Sparkspell Homes Pvt  |Ankit Singh-COC, Gunjan Jadwani-IRP
No. 307/2019 Ltd 23-10-2019
22 _n_.., No. (18) 82/ALD/2019, CA |9 & 19 (2)(3) IBC |Blosil Labtech Pvt Ltd V/s M/s Janardhan Industries |Babita Jain-IRP
No. 308/2019 Ltd 04-11-2019
23 |CP No.(IB)351/ALD/2018, CA |5 & 60(5)| c) IBC [M/s. Faster Hydraulics Pvt. Ltd. Vs. M/s. KHN Shubham Agarwal-RP Pranjal Mehrotra, Amit Kumar
No. 221/2019, CA No. Industrial Equipments India Pvt. Ltd. Prasad,Shamsuddin Ahmad 04-11-2019
243/2019
24 |CANo.215/2019in CP No. 33 (1) I1BC Standard Chartered Bank V/s M/s JVL Agro Yash Tandon Ayush Agarwal
(IB) 223/ALD/2018 Industries Ltd 13-11-2013
25 |IANo.109/2019inCP 33(5) IBC Bank of Baroda Vs Rotomac Global Pvt. Ltd. Shubham Agarwal Amit
MNo.(IB)70/ALD/2017 13-11-2019
26 |CP No.301fALD/2019, CA NO. | 230/232 & 66 of |Nilgiri Food Products Pvt Ltd with Dhansamridhi Rajeev K Goel, Ankit Kumar Singh
190/ALD /2019 Companies Act |Finance Pvt Ltd 11-11-2019
2013
27 |CP No. 318/ALD/2019, CA No. 230/232 of |Ayushman Infratech Pvt Ltd with Shantnu Rajeev K Goel, Ankit Kumar Singh Pradeep Singh Sisodia
294/ALD/2019 Companies Act |Investment{india) Ltd 11-11-2019
2013
28 |CP NO.192/ALD/2019 73(4), 74{3) of |Rajendra Kumar & ors V/s M/s Amulya Sanchay W.A. Siddiqui
Companies Act |Producer Company Ltd & ors 18-11-2019
2013
29 |CP No. 239/ALD/2019 73(4) of Ashok Ku. Bopche V/s M/s Milani Techno Sandeep Singh, Vinay Tripathi, Krishna Dev|Pradeep Verma
Companies Act |Engineering Ltd Vyas 18-11-2019




30 |CAppeal No. 279/ALD/2019 252(3) of M/s Vijay Cloth Mills Pvt Ltd V/s ROC Kanpur Arvind Kumar Gupta, Rarm Kaushuk Shivendra Bahadur
Companies Act 25-11-2019
2013
31 |CAppeal No. 132 /ALD/2019 252 of M/s. Neern Baba Construction Company Pvt. Ltd, Vs. Udayan Nandan,Preet Krishna Agarwal, Krishna Dev
Companies Act |[ROC Vyas 31-10-2019
2013
32 |C Appeal No. 296/ALD/2019 252(3) of Subhash Infra Promoters Pvt Ltd V/s ROC Shahid Kazmi Shivendra Bahadur,Gaurav
Companies Act Mahajan 25-10-2019
2013
33 |CP No. 335/ALD/2015 241/242 of  |RFL Infrastructures Pvt Ltd V/s M/s Aishwarya City  |Shivam Shukla, 5.K.Jain
Companies Act |Planner Pvt Ltd & Ors 26-11-2019
2013
34 |CP No.152 /ALD/2019 241/242 of  |Richa Lal Chandani Vs. Pragati Modular Kitchen Pvt. |Udai Chandani Anil Kumar
Companies Act |Ltd. 26-11-2019
2013
35 |EP No.424/ALD/2018, CA No. 424(3) of Raj Kumar Gupta & Ors V/s Banaras Beads Limited Raghav Nayar kalpana Sinha R. P. Agarwal, Abhay Kumar
48/2019 in CP No. 14/1999 Companies Act Jand Ors Singh 26-11-2019
2013
36 [Contempt Petition No. 425 of Rajesh Kurnar Mishra V/s Prism Industrial Complex |Rahul Chaudhary Monica Nanda
12/ALD/2019, CA No. Companies Act |Ltd & Ors 26-11-2019
305/2019 2013
37 |CP No. 110/ND/f2003 397/398 of |Sandeep Rohatgi V/s M/s. Hind Chemicals Ltd Saurabh Srivastava K Datta,Shobhit Chauhan
Companies Act 28-11-2019
1956
38 |C. P.No.15/11/2004 397/398 of  |Akhtar Ali V/s M/s. Hind Chemicals Ltd Saurabh Srivastava K Datta,Shobhit Chauhan
companies Act 28-11-2019
1956
39 |CP No.124/ALD/2019, CA No. 241/244 of  [Sorav Gupta & Anr V/s Dharamvir Singh & Ors Karunesh Tandon Manu Khare, Jahangir
239/2019, CA No. 269/2019, | Companies Act Haider,Vikram D. Chauhan 15-11-2019
CA No. 297/2019, CA No. 2013
298/2018
140 |CP No. 305/ALD/2019 241/242 of  [Vanalika Developers Pvt Ltd & Ors \/s Sunworld City |[Karunesh Tandon
Companies Act |Pvt Ltd & Ors 15-11-2019
2013
41 |CP No. 306/ALD/2019 241242 of  [Yogendra Kumar Gupta & Ors V/s Dharamvir Singh |Karunesh Tandon
Companies Act |& Ors 15-11-2019
2013
42 |CP No. (IB) 20/ALD/2019, CA g iBC Nexa Weld & Flux LLP V/s M/s Associated Siddharth Singhal Srijan Mehrotra, Anuj Kumar 31-10-2019
No. 306/2019 Machinery Corporation Ltd




2013

43 |CP No. (IB) 19/ALD/2019 9 1BC Swastik Interchem Pvt Ltd V/s Kumar Printing Inks Ujjawal 5atsangi,Varun Singh,Vaibhav Praveen Kumar, Amitabh 01-11-2019
Pvt Ltd Verma Agarwal
44 |CP No.(IB) 35/ALD/2019 7 IBC Corporation Bank V/s M/s Rajrani Cold Storage &  |Ankur Goyal Bharat Kant
04-11-2019
ICE Plant Pvt Ltd
45 |[CP No.(1B) 61/ALD/2019, CA 7 IBC Edelweiss Asset Reconstruction Company Ltd V/s Atul Sharma, Deboshree Saha, Anurag 05-11-2019
No.171/2019 BIG BEN Developers Pyt Ltd Asthana, Saurabh
48 |CP No.(IB) 62/ALD/2019 7IBC Edelweiss Asset Reconstruction Company Ltd V/s Atul Sharma, Debeshree Saha, Anurag 5.K. Abbas Rizvi
Prasandi Infotech Park Pyt Ltd Asthana, Saurabh 05-11-2019
47 |C Appeal No. 368/ALD/2018 252(3) of Ram Kumar Agarwal Builder Pvt, Ltd, Vs. ROC Babita Jain Shivender Bahadur, Krishna
Companies Act Agarwal 05-11-2019
2013
48 |CP NO. 184/ALD/2019, CA No |230/232 & 66 of |Total Securities Ltd and Share India Securities Ltd Rajeev K Goel, Ankit Kumar Singh Shivendra Bahadur, Kuldeep
138/ALD/2019 Companies Act 5ingh,Misha Agrawal 23-10-2019
2013
49 |CP NO (IB)422/ALD/2018, CA 9 & 60(5) IBC |Vikas Tiwari V/s M/s Jain MFG India Pvt Ltd Ram Kumar Mishra-IRP Mayank Srivastava, Shubham
NO 142/2019 Agarwal 23-10-2019
50 |CPNO.(IB) 128/ALD/2019 91BC Smt. Anuradha Devi V/s K K Milk Fresh India Ltd Ram Kumar Mishra-IRP 20-11-2019
51 |CP No. (IB) 227/ALD/2019 7IBC Neha Khanna V/s M/s Tybros Infratech Pvt Ltd Vineet Arora, Akshat Bajpai Manish Gupta, Neeraj Kumar 08-11-2019
Singh
52 |CP No.(IB) 285/ALD/2019 9 IBC Akona Engineering Pvt Ltd V/s M/s SKT Buildcon Pvt |Babita Jain Satya Prakash Singh
Ltd 04-11-2019
53 |CP No.(IB) 292/ALD/2019 9 IBC Kisan D' Net India Pvt Ltd V/s M/s fortune B Patnaik ,Ashok Kumar Pandey
: 04-11-2019
Infraheight Pvt Ltd
54 |CP No.(IB) 302/ALD/2019 9 IBC Ideal Agri Business Services V/s Radico Khaitan Ltd Anuj Kumar, Srijan Mehrotra Abhinav Gaur,Abhishek Shukla 08-11-2019
55 |CP No. (I1B) 322/ALDf2019 9IBC Professional Technical Services Pvt Ltd V/s HMA Ritu Khurana Suyash Agarwal Ankur
: £ z 08-11-2019
Agro Industries Ltd Agarwal,Mahima Jaiswal
56 |CP No.(IB)334/ALD/2019 SIBC Pee Aar Automotive Pvt Ltd V//s Leel Electricals Ltd  [kanti Mohan Rustagi, Shubho Jana, Arpit
07-11-2019
Arora,Rajeev Gaur
57 |CP No.(IB)191/ALD/2017, CA 7,19(2), 60(5) & |Punjab National Bank Vs, M/s. Savaria Roller Flour |Ms. Babita Jain-For RP Sarvesh Tiwari, Ram Kumar
NO. 231/2018, CA NO. 66 IBC Mills Pvt, Ltd. Mishra
242/2018, CA No. 68/2019, CA Srp
No. 101/2019
58 |CP No.&7/ALD/2019, CA NO 230/232 of  |Landcraft Developers Private Limited with Shahid Kazmi Krishna Dev Vyas, Kuldeep
421/ALD/2018 Companies Act |Champion Infra Projects Private Limited Singh-0L, Gaurav Mahajan-IT 26-11-2019
2013 Department
59 |Contempt Petition No. 425 of Digvijay Kumar & Anr /s M/s lai Prakash Associates |Udai Chandani R. P. agarwal, Abhay Kumar
111/ALD/2019 Companies Act |Ltd Singh 11-11-2019




60 |C Appeal No. 130/ALD/2019, |59 of Companies|Dr. Narendra Pratap Singh V/s The Benares Club Ltd |Udai Chandani, R. P. Agarwal Shivendra Bahadur, Yash
CA No. 199/2019 Act 2013 & Anr Ananad 08-11-2019
61 |C Appeal No. 234/ALD/2019 |59 of Companies |[Manish Kumar Srivastava V/s The Benares Club Ltd  |Udai Chandani, R. P, Agarwal Shivendra Bahadur, Yash
Act 2013 & Anr Ananad 08-11-2019
|62 |CP No. 46/ALD/2019, CA 241/242 of |Afag Ahmed & Ors V/s Sweet Home Dwelling Pvt Ltd |Tariq Naiyer, Himanshu Kumar, Ravi Sunil Kumar Srivastava
No.80/2019 Companies Act |& Ors Shankar Prasad 19-11-2019
2013
63 |CP No.79/241-243/ALD/ 241/244 of  |Prajnajy Sharma v/s Allahabad Galvanising Pvt. Ltd  |Vivek Kohli, Nitin Sharma, Nikhil Mathur, |Rahul Sripat, Anil Kumar, Nesar
2016, CA No. 273/2018, CA Companies Act Sandeep Bhuraria Ahmad 26-11-2019
No. 54/2019, CA No. 2013
235/2019, CA No. 236/2019




